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(b) if so, the details of the measures
proposed by the Secretary-General
WTO,

(c) the step Government propose to
take to 1mplement the measures pro-
posed by WTO, and

(d) to what extent 1t 15 Likely to
increase tour:st trade?

THE MINISTER OF STATE IN
THE MINISTRY AND TOURISM
(SHRIMATT USHA SINGH) (a) No,
Sir

The Secretary General, vis'teq India
i connection with 39th Session of
WTO Executive Council Meeting

(b) to (d) Does not arise
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Collaboration of ITDC with Foreign
Firms

201 SHRI PRABHAKAR RAO
KALVALA Will the Mimnster of
TOURISM be pleased to state

(a) the number of Indian firms and
foreign marketing firms with whom
the India Tourism Development Cor-
poration had consultancy, collabora-
tion ang marketing agreements dur-
mg 1988, 1989 and 1990,

(b) the details of each zgreement
alongwith the amount of foreign ex-
change 'nvolved, and

(c) the amount of foreign exchange
paid to the above frmg in this regard

THE MINISTER OF STATE 1IN
THE MINISTRY OF TOURISM
(SHRIMATI USHA SINGH). (a) to
(c) Requireq information in res-
pect of agreements entered into by
ITDC during 1988, 1989 and 1990 1s
glven in the statement,



